GOVERNMENT OF INDIA
MINISTRY OF MINES
RAJYA SABHA
UNSTARRED QUESTION NO. 2030
ANSWERED ON 21.03.2022

DISTRIBUTION OF FUNDS
2030. SHRI P. WILSON:

Will the Minister of MINES be pleased to State:

@ the utilization of the funds from District Mineral Foundation in the development of
Neyveli district in Tamil Nadu which houses the Neyveli Lignite Corporation since the Mines an
d Minerals (Development and Regulation) Amendment (MMRDA) Act, 2021 is in force; and

(b)  the funds collected and the distribution to States across the country especially Tamil
Nadu from District Mineral Foundation under the (MMRDA) Act, 2021?

ANSWER

THE MINISTER OF MINES, COAL AND PARLIAMENTARY AFFAIRS
(SHRI PRALHAD JOSHI)

(@:  The Mines and Minerals (Development and Regulation) (MMDR) Act, 1957 has been
amended through the MMDR Amendment Act, 2021, which has been notified in the official
gazette on 28.03.2021 for giving immediate boost to mineral production, improving ease of doing
business and increasing employment generation in the country. From the date of enactment of
MMDR Amendment Act, 2021, the total amount of Rs 62.35 crore has been collected and Rs.
27.74 crore has been spent in various projects under DMF in Neyveli area of Cuddalore district.

(b):  Details of the total funds collected under DMF state wise, since 28.03.2021 i.e. the date of
enactment of MMDR Amendment Act, 2021 is at Annexure-I.
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Annexure-|

Funds collected under DMF since 28.03.2021 i.e. the date of enactment of MMDR
Amendment Act, 2021

Rsin Crore
Sr. No. State DMF figures till | Total amount collected under DMF

1  [Andhra Pradesh 31.01.2022 215.78
2 |Chhattisgarh 31.01.2022 1694.38
3 |Goa 31.12.2021 6.51
4  |Gujarat 31.01.2022 172.66
5 Jharkhand 31.01.2022 1566.36
6 Karnataka 31.01.2022 674.52
7 Mabharashtra 30.11.2021 524.72
8 |Madhya Pradesh 31.01.2022 791.56
9 |Odisha 31.01.2022 4439.28
10 |Rajasthan 31.01.2022 1108.80
11 |Tamilnadu 31.01.2022 133.63
12 [Telangana 31.01.2022 314.45
13 |Assam 31.12.2021 5.67
14 |Bihar 31.12.2021 9.10
15 |Himachal Pradesh 31.01.2022 39.04
16 PJammu & Kashmir 31.01.2022 6.83
17 |Kerala 31.05.2021 1.64
18 |Meghalaya 31.08.2021 4.22
19 |Uttarakhand 31.01.2022 54.60
20  [Uttar Pradesh 31.01.2022 184.69
21  |West Bengal 31.08.2021 10.68
22 |Punjab 31.12.2021 101.53
23 |Haryana 31.12.2021 4251

Grand Total 12103.13
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